
2809 Pepsu Budget 25 MARCH 1953 Demands for Grants 2810

[Shri T. T. Krishnamachari]
February, 1953. [Placed in Library. 
See No. S-15/53J

I also beg to lay on the Table, a 
copy of each of the following papers, 
under sub-section (2) of section 16 of 
the TarifT Commission Act, 1951:

(i) Report of the Tariff Commission
on the Reduction of Import Duty on 
Meta-Aminophenol used in the manu-
facture of Para-Aminosalicylic Acid;
and

(ii) Ministry of Commerce and In-
dustry, Resolution No. 2(l)-T.B./52, 
dated the 14th March, 1953.

[Placed in Library. See No. IV.R.lla 
(24).]
R e p o r t  o f  D a m o d a r  V a l l e y  C o r p o r a 

t i o n

The Deputy IMUnister of Irrigation 
and Power (Shri Hathi): I beg to lay
on the Table a copy of the Annual Re-
port of the Damodar Valley Corpora-
tion, Part ll, for 1950-51, under sub-
section (5) of section 45 of the Damo-
dar Valley Corporation Act, 1948. 
[Placed in Library. See No. IV.M.4 
(8).]

at a later stage I do not propose to 
make a detailed speech while present-
ing these estimates.

PEPSU BUDGET

The Minister of Finance (Shri C. 
D. Deshmukh): 1 rise to present a 
statement of the estimated receipts 
and expenditure of the Patiala and 

East Punja.b States Union for the year 
1953-54. [Placed in Library, See No. 
IV. O. l(7a)]

This House is aware of the circum-
stances in which this Budget has to be 
presented to Parliament instead of to 
the State Legislature. The basis on 

which the estimates have been framed 
is explained in detail in the White 
Paper which was circulated with the 
Budget documents. The Budget has 
been framed on the existing basis of 
taxation and expenditure. It is difficult 
to say at this stage when the General 
Election in that State would be held 
and a Ministry start functioning. The 
Budget now presented will ensure tho 
carrying on of the administration of 
the State till then. As the time avail-
able before the commencement of the 
new financial year is very short, I pro-
pose to invite the House to approve 
a Vote on Account to cover the ex-
penditure for the first four months of 
the year and to oass the corresponding 
Appropriation Bill. As the Budget and 
the Demands for Grants will come up 
for detailed consideration of the House

SUPPLEMENTARY DEMANDS FOR-
 ̂GRANTS FOR 1952-53—PEPSU

The Minister of Finance (Shri C. 
D. Deshmukh): I present a statement 
showing Supplementary Demands for 
Grants for expenditure of the Patiala 
and East Punjab States Union for 
the year 1952-53. [Placed in Library 
See No. IV. ,0. l(79e).J

SUPPLEMENTARY DEMANDS FOR 
GRANTS FOR 1952-53

XTie Minifl^r of Finance (Shri C. 
D. Deshmukh): I present a Supple-
mentary Statement of Expenditure of 
the Central Government (excluding 
Railways) for the year 1952-53. 
[Placed in Library, See No. IV. O. I 
(72f)]

DEMANDS FOR GRANTS
D b m a itd  No . I I — M in iH tr y  o f  D o f e n e e

D e m a n d  N o . T2— D e f e n c e  ServM>efl, Pffey?^  
t i  VO— Arm y

D b m a n d  N o .  1 3 -  D '-fe m -e  S o r v io e s , E f f e c 
t i v e — N a v y

D k m a n d  N o .  1 4 — D o fa n c o  Sorvioei> , F f f e c -  
t i v i i— A ir  K o r co

D e m a n d  N o .  i 5 -  - D e f < n o p  ServiopH , N o i i  
E f fn c t iv o  C hargeiB

D k m a n d  N o .  16 — M iflo lla n e o u t  E x p e n d i t u r e  
u iid e r  t i i e  M in is t r y  o f  D e f e n c e

D s m a n d  N o . 1 1 4 - D e f e n c e  C a p it a l  O u t la y

Mr. Deputy-Speaker: The House will 
now proceed with the further discus* 
sion and voting on Demands Nos. 11, 
12, 13, 14, 15, 16 and 114 for Grants, 
under the control of the Ministry of 
Defence, moved on the 24th March, 
1953.

Shri Frank Antbony (Nominated— 
Angio-Indlans): May I make a request 
to the Leader of the House? We have 
got just half an hour for the Defence 
discussion. It is rather an important 
subject. Would he therefore consider 
keeping over his reply till tomorrow? 
There is only half an hour left, because 
many thmgs have been squeezed ir% 
today.
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Mr. Deputy-Speaker: It is not a
question of reply. The guillotine has 
to be applied at five o’clock. There- 
lore, without the reply the guillotine 
will be applied. I do not think it is 
possible. In Budget matters it is diffi-
cult to do so.

Shri Frank Anthony: So far as the
-Education Ministry was concerned, it 
was done. It can be done. Otherwise, 
a whole lot of people who hoped to 
talk on Defence will not have an op-
portunity.

The Prime Minister and Leader 
rot the House (Shri Jawaharlal Nehru):
It might make some difference, of 
course, f do not mind. But it would up- 
«et completely the programme for to-
morrow which is very important. We 
have to consider two or three very 
important things; and if we carry over 
till tomorrow today’s work, I do not 
know what will happen to tomorrow’s 
work.

Mr. Deputy-Speaker: We will sit till 
<‘ight today.

Shri H. N. Mukerjee (Calcutta North-
East) : As far as tomorrow is concerned, 
we are voting Vote on Account and 
.ISupplementary Demands at very short 
notice, and actually the Finance Min-
ister has said that we shall have a 
later opportunity of going into the 
PEPSU Budget. ,So, tomorrow we do 
not object to the Prime Minister tak-
ing an hour, because it would give a 
greater opportunity to the Opposition 
to discuss the Defencc budget today.

Shri Jawaharlal Nehru: Sir, I am 
in your hands. I am not wholly ac-
quainted with tomorrow's orogramme.
I do not quite know.

Mr. Deputy-Speaker: On Vote on 
Account there will not be any discus-
sion. Then there is the PEPSU Budget. 
The hon. the Prime Minister, if he is 
present and if there is no intonveni- 
ence to him. can reply tomorrow.

Shri Jawaharlal Nehru: Well. Sir.
I shall defer it till tomorrow—immedi-
ately after the Question Hour. I take 
it?

Mr. Deputy-Speaker: Yes. immedir 
ately after Question Hour.

Shri H. N. Mukerjee: May I seek
a clarification from you, Sir? You said 
that on Vote on Account there will be 
no discussion. But the Rules provide 
for it. Only, it may not be very wide 
and comprehensive.

Mr. Deputy-Speaker: I only took it 
-from the Leader of the Communist

Party that there may not be much dis-
cussion. Not that the Rules do not 
permit it; the Rules permit it. But he 
himself suggested that these things are 
so small and the hon. the Prime Minis-
ter may do so. I am repeating what 
he said. But now he is taking excep-
tion to it.

Sardar Hukam Singh (Kapurthala- 
Bhatinda): The time for the other 
business should not be taken from 
tomorrow’.

Mr. Deputy-Speaker: Very well. We 
have decided. But if it is the will of the 
House that we may put o/T the Ques-
tion Hour...

Hon. Members: No. no.
Col. Zaidi (Hardoi Distt.—North- 

West cum Farrukhabad Distt.—East 
cum Shahjahanpur Distt.—South): If 
the discussion is to finish at five 
o’clock, can there be a speech to-
morrow?

Mr. Deputy-Speaker: It will be re-
served only for the reply of the hon. 
Minister.

The Minister of Defence Organisa-
tion (Shri Tyagi): At the very outset 
I should like to assure the House that 
the intense interest shown by the hon. 
Members in the Defence problems of 
the country has not only helped me 
to educate myself in the task assign-
ed to me but it has also, I am confi-
dent, heartened soliders in general. 
The soldier is essentially a bundle of 
emotions and he loves to be noticed 
and talked about. Parliament is unani-
mous In its desire that the soldiers, 
wherever they are, whether on tgiound, 

always happy and con- 
Tbeir trust is creat indeed. It 

is difflcult normally to appreciate the 
services a soldier renders to the nation. 
So long as there is peace, people are 
apt to forget the value and worth of 
a soldier. It is only those who are ei-
ther abroad or on the border that 
appreciate the blessings of the free-
dom of their mother country. I want 
to remind politicians that in the uiti- 

their standing army 
which enables them to pursue their 
ambitious plans for the welfare and 
progress of their people. I should like 
to take this opportunity and send our 
warmest greetings to every individual 
soldier, wherever he is.

B®^ore I enter into the discussion of 
the various points raised in the House 
.yesterday I, as Minister in charge of 
their organisation, wish to ^ve one as-
surance to all soldiers and officers en-
gaged in our Army. Navy and Air 
Force ......

Shri U. M. Trivedi (Chittor): On a 
point ot order. Can a Minister read 
out?
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Hon. Members: Oh, yes.
Sh^ Tyasi: ...... that their happi-

ness and the well-being of their people 
and property which they have left 
behind shall ever remain as our fora-
most concern.

I am proud of the opportunity the
Leader of the Nation has given me to 
come in the closest touch with those 
lakhs of souls who have pledged their 
bones and flesh to the cause of the 
nation’s' freedom. I know that I am 
taking a very great responsibility on 
my shoulders when 1 broadcast this 
overall assurance to all soldiers, sail-
ors and airmen. I am confident that in 
this task I shall have the willing and 
ready co-operation from all the State 
Governments and their officers who 
will extend to the members of our 
Defence Forces, both past and present, 
their full sympathy and understanding 
in dealing with their affairs. Time was 
when each member of the Army, 
Navy or Air Force was considered to 
be the subject of a special concern of 
district and provincial authorities. 
Now a feeling is growing among our 
m . n that they are not paid the same at-
tention which they had under their alien 
employers. I t may be an unfortunate 
Jmoression, but the impre88i^>n is there. 
And I think it is time that we ags ’̂rp 
our boys, who are prepared to lay 
down their lives in the defence ol the 
countrTr when the cal] c o n u t o  be 
free from the common anxieties and 
concerns in respect o f their domestic 
land and p rop erty ,
to reduce the expenditure of the Army

I need hardly emphasise the fact 
that while the present day warfare has 
begun to bo based more and more on 
scientific advancement and mechani-
sation of all weapons of war and am- * 
munition, the ultimate victory does still 
depend on the morale, physical nnd 
spiritual equipment, of the soldiers. A 
happy army always gives happy re-
sults. For well-nigh a c e n tu ir , politi-
cians in India have, for political rea-
sons. no doubt, decried the Rrmy ac 
mercenary and have thereby divested 
the soldier of the little pride of his 
uniform. My Friend, Shri Gopala Rao 
asked me yesterday as to what steps 
had been taken to change the charac-
ter of the Army I think it is quite 
pertinent for Parliament to know what 
change has been effected. An army's 
character mostly depends upon the 
objectives for which it is enrolled, its 
mode of training and the manner in 
which its officers oon d u rf  themselves. 
There is another factor which I con-
sider to be of greater imnortanre and 
it is the attitude of the oeople at Inrge 
towards a soldier. There are many in 
this House who have fought for about

30 years under the leadership of Pandit 
Jawaharlal Nehru and have had the 
experience of a number of bs^ttles with 
the foreigner, and they will bear me 
out when I say that it was not only 
the intrinsic spirit of patriotism among 
them that enabled them to win their 
final battle for freedom but the great-
est factor was the goodwill of the 
people as a whole. Surely it was not 
the lust for money or comforts that 
millions of Congress volunteers under-
went all types of deprivations but it 
was the universal praise and admira-
tion for their deeds that they sustained 
such a long-drawn battle.

Coming to the Defence Forces again,.
I must at once congratulate the officers 
in charge of the Army, Navy and Air 
Force that immediately as India be-
came Independent they rose to the oc-
casion and adapted themselves prompt-
ly to the changed circumstances during 
the critical period of transition and 
after. Just imagine the number of 
British officers in command who had 
to leave suddenly, A number of gaps 
was created not only by the British 
officers who left but also quite a large 
number of other efficient officers^ 
under the influence of communal 
fury chose to go across the 
border and our Defence forces 
were suddenly left as if thev 
had paid a toll of a severe war. Alert 

. to their duty, the Indian officers took 
up the command and re-organised their 
rank? with the result that by now we 
have rebuilt a force the like of which 
it is difficult to find near about. In 
certain respects we are recognised to- 
be the best Army.

On the 1st of April 1948, there were 
244 British officers including six Gen-
erals, 12 Brigadiers, 21 Colonels, 59 
Lt. Colonels and 146 Ma.1ors, etc., in 
the Army. Today we have only 57 
British officers—one Lt. General, two 
Majors General, six Brigadiers, four 
Colonels, nineteen Lt. Colonels and 
twenty-four Majors, etc. Of the 57 
British officers today, 52 are speciai- 
lists holding technical appointments in 
engineering, signal, electrical and 
mechanical engineering, technical de-
velopment or training establishments. 
A planned programme of reduction 
has been drawn up according to which 
there would be no British officer left 
by 1955 except a few EME Techni-
cians.

In the Navy, of course, complete 
Indianisation will take a longer time. 
While in July 1949, the Royal Indian 
Na\T had 89 officers, we have only 
46 British officers today and only nine 
in the Air Force. The above figures do 
not include civilians In the three ser-
vices who are employed in instruction-
al and technical establishments. Their
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number is as follows: Army 17, Navy 
10, and Air Force 54.

Some hon. Members have mentioned 
that the Navy and the Air Force have 
not received the attention they deserve. 
I woiUd invite attention of the House 
to the progressive increase in expendi-
ture on these two services year by 
year. The expenditure on the Air Forces 
in 1951-52 was about Rs. 15 crores. 
The estimated expenditure during the 
current year is about Rs. 19 crores and 
the next year’s budget is Rs. 25 crores. 
The House will agree that there has 
been substantial increase year by year. 
In the case of the Navy also, the ex-
penditure has increased from year to 
year. In 1951-52 it was about Rs. 7J 
crores and the current year’s expendi-
ture is likely to be about Rs. ten 
crores. In the next year it is about 

,Rs. eleven crores. The development of 
these two services is proceeding ac-
cording to plans. It will be appreciat-
ed that the speed of development de-
pends on the availability of trained 
personnel and equipment. While the 
general attitude of hon. Members on 
both sides of the House has been one 
of admiration for the Defence Forces 
and they are concerned about thefr 
well-being, and they have also ex-
pressed a desire that Members of the 
Defence Forces should all feel conten-
ted. I am surprised at some friends
who have indulged in heroics about
hardships and conditions of service 
in the Army, about the salaries
and allowances and other ameni-
ties of the personnel. ' I am afraid 
that they have not yet attempted to 
digest the information which my Min-
istry has giveo them from year to year 
on the improvement in conditions 
which we have already made. Although 
I admire the spirit which persuades 
them to emphasise these questions. I 
must warn my friends against the 
df»n?f»r whirb ^his tvn® o* for
the cause of the soldier might lead the 
nation into. I would very much like 
the soldier to retain the overall con-
fidence that his sincere devotion to 
duty will always merit a fair consider-
ation of his general interest at the 
hands of the Government. During the 
last five years, we achieved a suitable 
revision in the pay scales of the forces. 
We have provided them with some 

accommodation. We have devised suita-
ble scnlps of accommodation. We have 
been trying to make their ration 
more scientific and bearing in 
mind the resources available 
in the country, we have tried to give 
them a balanced diet. With two-thirds 
of the forc«s coming to our share after 
partition, we got only one-third of 
land and accommodation. The position 
is much easier now as we have built 
appreciable accommodation for , our

troops. In terms of actual statestics what 
we have done is as follows. We have 
built accommodation for 1386 married 
and unmarried officers, JCOs and other 
ranks and 2087 are under construc-
tion. We have also raised the entitle-
ment of married Havildars from one 
to two roomed quarters and of married 
JCOs from two to three roomed quar-
ters. Electric lighting has been autho-
rised for all ranks. FCOs Havildars 
and other ranks are authorised free 
use of electric fans which have .already 
been installed and I propose to allow 
every year Rs. 4J crores for accommo-
dation. Although the sum is inade-
quate, considering how urgent other 
needs are, we hope that with these 
funds, we shall be able to break the 
back of the problem of accommoda-
tion in 15 years or so. We have also 
under our consideration a scheme for 
attracting private enterprise to supple-
ment Government funds and efforts in 
the direction of buildings. I^me State 
Governments have been able to pro-
mote building programmes under well 
considered schemes in this respect, and 
I am examining if it is possible for 
my Ministry to do the same.

Health: We have increased the facili-
ties for the health and recreation of 
the personnel. Treatment of families 
is also allowed at the station and sick 
quarters and in M.I. Rooms. Treatment 
of families of air men in TB sanatori-
um is also arranged. Our sickness 
rate is the lowest in the World—below 
two per cent.

Leave: It is uniform in all the thre 
services. Thirty days casual leave 
and 60 days annual leave is being 
given as a rule. In addition, sick 
leave is granted which counts as duty 
if spent in a recognised hospital.

Pensions: A feeling of hardship doe 
subsist in the services on account or 
pension rates. The matter is under 
immediate consideration of Govern- 
ent. My hon. friend Mr. Jaipal Singh 
mentioned that there ŵ js a wide dis-
parity between civilian and service 
pensions in respect of certain catego-
ries. I do not know how he arrived at 
these figures but I do not want to 
say much on the subject of service 
pensions as the whole question is now 
under consideration of Government. 
However. I would like to explain that 
a straightforward comparison between 
civilian and service pensions of other 
ranks is not possible The ci» jl rules, 
lur instance, contemplate the civilian 
employee.s entering service at ages 
varying from 20 to 25 and complet-
ing 25 to 30 years of permanent service 
before being placed on the retired list. 
The position is. however, entirely 
difTerent In respect of .sepoys and 
naiks. These—together with JCOs and 
NCOs constitute more than 80 per cent.
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rShri Tyagi] 
ol the soldiers in the Army—join the 
service at an early age of 17 or 13 on 
a 15-year engagement. They thus re-
tire at the age of 35 or less, when 
they are quite hale and hearty, and 
have had, besides the benefit of army 
training, in a number of cases, the 
benefit of technical training. They can 
therefore, reasonably be expected to 
earn their living by their own efforts, 
the Army pension constituting some 
financial aid. Mr. Jaipal Singh also 
suggested that the service personnel 
should not be placed at a disadvan- 
»ge vis a vij the rcjO-nniL‘adatior:.' of 
Ihe Gadgil Committee. This question 
also is under the consideration of Go-
vernment. but all that I can say at this 
stage is that in respect of the overall 
pensionary benefit to the soldiers, it 
will be my endeavour to see that they 
are treated fairly and reasonably.

Socio-economic use of Defence 
Forces: Quite a lot has been said about 
the socio-economic use of the Defence 
Forces. There seems to be an impres-
sion that the Defence Forces can 
undertake the work of national deve-
lopment without any detriment to 
their training during peace time. The 
example of China has often been 
quoted in support ol this contention. 
My submission in this connection is 
that the example of China Is not quite 
relevant because the Chinese Peoples 
Liberation Army is not a small force 
like ours. When you have an Army 
Just enough for your defence require-
ments. you cannot afford to detract it 
from its main task of defending the 
country. Training itself is a continu-
ous affair. It is a different matter if 
you have resorted to a large scale 
conscription. Even in China where they 
have a large army, it is laid down 
In article 24 of the Common Pro-
gramme of the Chinese Peoples Poli-
tical Consultative Conference:

“The Armed Forces of the 
Peoples Republic of China shall 
during peace time systematically 
take part in agricultural and in-
dustrial production to assist in 
national construction work on the 
condition of not hindering military 
task.”

Having the same caution in mind, 
wherever it was possible, our armies 
have also come forward with hatchet 
and spades. I would give a few in-
stances. One: Wherever there is land 
available, soldiers are required to grow 
foodgrains. The total area under such 
cultivation is 7500 acres and last year 
the produce was 4000 tons. Two: 
Troops were emiHoyed in the Rayala- 
seema and the Tamllnad. Madras xroxn

April to August 1952 on deepening of 
wells etc.

Shri Raghavaiah (Ongole) : But, they 
have denied lands to exrservicemen.

Shri Tyagl: Three: After the earth-
quake and fioods in Assam, troops were 
employed to render aid in various ways 
to (he people affef ted. Minor repairs 
to roads were undertaken. The Air 
Force droned supplies wherever 
necessary. Four: In the Srinagar
floods. Engineer units were employed 
in Kashmir in September-October 
1950 for repairing and maintaining 
bunds, etc. Five: Anti-locusr campaign 
in Rajasthan in 1951 as well as in 1952. 
Six: Construction o t roads, canals and 
bridges on a number of irrigation pro-
jects in Punjab. Seven: Helped in the 
Beas bridge project. Eight: Helped in 
the Assam Rail link project. Nine: 
They are still constructing certain 
startegic roads and air fields on the 
eastern frontier. Ten: Also whenever 
there are big strikes like the one of 
transport service in Bombay, or dock-
yards. our troops have gone to their 
rescue.

Shri Nambiar (Mayuram): To break 
the strike.

Shri Tyagi; Of course, yes, to break 
the strikes when they are not needed.

An Hon. Member: Noble work.
Shri Tyagi: Ammunition boots: My 

hon. friend Mr. Patnaik mentioned 
yesterday that ammunition boots were 
purchased from a British firm and were 
not manufactured in the Ordnance 
factories. I have enquired into the 
matter, and I am informed that ten-
ders were invited for the supply of 
ammunition boots and the lowest ten-
der was accepted. In the Ordnance 
Factories, we have no special machines 
which could manufacture ammunition 
boots.

Revolvers and small arms: Mr. Pat-
naik also mentioned about the manu-
facture of rifles and guns for civilian 
use. Long ago, when I was in the Fi-
nance Ministry, I had suggested that 
our Ordnance factories should take 
up the manufacture of small arms for 
civil use. They have sent me a sample 
of a rifle which I hope will be liked both 
for quality and price by the people. 
I can assure the hon. Member that 
this point is already receiving Gov-
ernment’s attention. The factory is now 
getting ready for manufacturing small 
arms for the use of the ppblic.

My hon. friend Mr. Gadgil suggested 
that we should draw up a plan where-
by in the time of emergency private 
industries might switch on for manu-
facture of defence needs. I think my 
Ministry already has some such plans 
to look further into this question.
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My hon. friend Mr. Girraj Saran 
Singh, who has good experience of the 
Air Force, impressed me to be deeply 
biassed by the patriotic instinct >of 
strengtheriiAg defence. I thank him 
for his speech and for his enthusiasm. 
I have noted a number of points out 
of his speech. My colleague Mr. Maji- 
thfia has already replied in detail to 
the question of Sealands which he and 
Mr. Jaipal Singh had raised. Mr. Gir-
raj Saran Singh also pressed that train-
ing in Air raid precautions should be 
given to the public at large. I am 
afraid it would create unnecessary 
alarm in the public mind. I think, 
situated a  ̂ we are, today, there is the 
least dangef of any power trying to 
trespass our skies.

Mr. Gopala Rao objected to our 
standing by our past undertaking to 
pay pensions to those British officers 
who have retired from service. I reg-
ret that I do not see eye to eye with 
him in the assessment of moral value.

He also said that our big ships were 
^ent to the United Kingdom for repairs. 
It will be enough for me to say that 
his information is incorrect.
4 P.M.

Then, about Air squadrons. Lest 
some foreigner might believe Mr. 
Gopala Rao that we have only one 
squadron of Air Fotce, I hurry to con-
tradict him. But it does not mean 
enough provocation to me to be drawn 
into giving out the exact .number of our 
Air Force squadrons. It will suffice to 
say that there are many more than 
what my friend expects.

Shri Frank Anthony: That they air- 
ready know. The Communists must 
know.

Shri Tyagi: Shri Alva read over the 
comments of President Roosevelt about 
the utility of small ships. He will be 
pleased to know that ours are mostly 
small ships. He also objected to our 
buying old British ships. When the 
market for new ships is closed alto-
gether, we have to resort to old ones, 
but before we took any, we thorough-
ly examined its seaworthiness. He will 
be pleased to know that we are now 
going in for brand new ships. Smaller 
ships are manufactured in the Visakha- 
patnam Shipyard. He also mentioned 
about tankers. I share his anxiety. 
The Ministry of Transport are already 
considering to go in for three iankers 
and my Ministry is also negotiating 
for one which we will soon have in 
our possession.

My enthusiastic friend Shri Jaipal 
Singh made mention of Post-war Re-
construction Fund. I wonder if he also

knows that these funds were not to 
be spent all at once. They were to be 
spread over 30 years. If my friend has 
something more to say, I Will be glad 
to make further enquiries in the 
matter.

He also wanted to know ^s to what 
we mean by Rs. 43 Lakhs for hire of 
transport. Out of this Rs. 43 lakhs, 
about Rs. 16 lakhs or so were spent 
on porters and ponies engaged in 
Kashmir and the rest is the hire of 
motor transport in East, West and 
South Comnjands. Here again, th.ere is 

' some element of transport of goods bet-
' ween Jammu and Kashmir. It is 

sometimes cheaper to hire motor trans-
port than to use our own precious 
vehicles.

A demand has been made that all 
young men and women should be given 
compjulsory military training, I wish it 
could be possible. But, as the House 
well knows, our finances would not 
permit such an ambitious enterprise. 
We have, however, given enough en-
couragement to the organisation of 
the National Cadet Corps which con-
sists of three main wings, viz., the 
Junior Division, the Senior Division 
and the Girls Division. The present 
strength of the Corps is 2,500 officers 
and about 78.000 cadets. The Central 
Government bears expenditure on the 
training staflf and the supervisory or 
ganization. and also provides the 
equipment. Uniforms and other things 
we provided by the State Government. 
They bear the cost of the Uniforms 
and the running expenditure. Our 
policy is to increase the size of the 
National Cadet Corpg as funds become 
available. Some State Governments are 
very keen on developing the organi-
zation and are prepared to find addi-
tional money, while other States are 
finding it difficult to put in more 
money in this direction. So that our 
auxiliary reserves may not be limited 
to urban areas, we have started an-
other experimental scheme which we 
have named as the National Youth 
Movement. My hon, colleague, 
Shri Satish Chandra, is taking 
a keen interest in this organi-
sation. It has been started in 
certain rural schools where young 
boys take to mass drill and physical 
training etc. A cheao uniform costing 
less than rupees ten only has been 
provided, generally at the cost of the 
Institutions and the movement is catch-
ing imagination. Personally. I am of 
the view that it would perhaps be 
better if the educational authorItie« 
could agree to enforce some elementary 
rules of military discipline in all edu-
cational institutions. It would then 

create a general atmosphere of dis-
cipline in the country jand raiie the 
morale of the people.
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IShri Tyagi)
Shri Patnaik laid stress on creating 

auxiliiary reserves. I am afraid the 
commitments of the Five Year Plan 
wnich my hon. colleague to my left, 
the Finance Minister, has already 
undcrtanken would not permit any 

Iresh commitments. As soon as the 
political situation eases down, perhaps 
we may be able to make substantial 
savings from the Defence budget 
which could then be diverted to these 
fresh pursuits. My hon. friend Shri 

Patnaik is already on the Central Ad-
visory Committee for the Territorial 
Army. I shall always look forward to 
his advice in the matter.

I P a n d it  T h a k u r  Das  B h a r g a v a  in  the 
Chair]

Turning now to defence industries,
I am glad to observe the interest 
shown by the House in this subject. 
There is no difference at all between 
the Government and the critics as to 
the objective of producing all our de-
equipment in the country as quickly 
as possible. Our achievements in this 
direction, which have not been publi-
cised for obvious reasons, have been 
by no means negligible. Since 1948, 
our production for defence in our ord-
nance factories has increased in value 
from Rs. 8.3 crores to Rs. 27.5 crores. 
Over sixty new items including vari-
ous types of ammunition, fuses, gre-
nades etc.. have been developed, and 
40 more are under development The 
speed of progress in this direction has 
been quite gratifying, and will increase 
further. We have succeeded in train-
ing more personnel, and they have 
gained more experience. In fact it is . 
because the ordnance factories have 
been so successful in meeting many of 
the requirements of the services 
during the last three or four years 
that soinf» question of retrenchment of 
labour has now arisen

On this question. I would say that 
I am starting a drive for the maxi-
mum utilization of the rapacity of our 
far*torir« whioh is surolus to immedi-
ate requirements for the pro-
duct inrl of J5oods for other Departments 
of Gnvornment. and even for the civil 
indu.stry. Tn thjp way. I hope that it 
will bo possiblo for to absonb a 
greater proportion of our labour 
which might otherwise have become 
surplus But if. even after these meas-
ures. Rome labour remains surplus 
whether in ordnance factories or in 
ordnance depots, the Government can-
not afford to go on paying Idle time, 
and the unpleasant necessity may have

to be faced. Not only is it. my inten-
tion to minimise retrenchment of 
labour in ordnance factories if possible, 
but I mean to ensure that this labour 
works with maximum efficiency, and 
as a disciplined force. The importance 
of such a disciplined labour force for 
defence production so as to secure 
maximum efficiency and economy can-
not be over-emphasized, and for this 
purpose. Government may have to 
consider how faj- such labour can .be 
allowed to be exposed to various types 
of political exploitation.

Finally, in regard to defence pro-
duction. I would only add that our 
speed is sometimes slowed down by 

tile fact that civil production in the 
country is not yet sufficiently advance*  ̂
ed to produce all the basic materials, 
components and semi-manufactured 
parts which are required to complete 
defence production. From this point of 
view it has been our constant aim to 
expand civil production in directions 
which will be helpful also to meet the 
defence requirements of the country 
in an emergency. I think I have amply 
dealt with the points raised by Kaka- 
saheb Gadgil and other Members 
about self-sufficiency of defence re-
quirements.

Now, I come to economy. During the 
last two to three years, various pro-
posals have been considered for effect-
ing economy in defence expenditure. 
In December, 1951. Government ap-
pointed a Committee to explore the pos-
sibilities of cconomy by re-organisation 
of the Defence Forces without affect-
ing their efficiency. The Committee 
submitted its interim report in April 
1952. The recommendations were exa-
mined .by our late lamented Defence 
Minister in consultation with the Ser-
vice Chiefs and the Financial Advisor, 
and some decisions were taken. It will 
take some time before the decisions 
give their full cffects. Here I am re-
minded of the liberties which T was 
taking till late as Minister of Revenue 
and Expenditure In my enthusiasm 

to reduce the expenditure of the Army. 
I had once remarked on a file that T 
would rather disembowel myself than 
affree to such a huge expenditure. It 
is an irony of fate that I am now ex- 
nected to swallow my remarks and 
face the realities of the situation. I 
crin assure this House that in .spite of 
the chanero of mv room from North to 
South Blo<̂ k. I shall make my best 
efforts to effect economies without re-
ducing the effectiveness of the Armed
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Forces. The total saving which has been 
agree<i to so far will eventually come to 
about Rs. 8.50 crores. 1 know that so 
long as the overall total of the Defence 
budget does not show any substantial 
reduction, hon. Members would conti-
nue doubting my claims of economy. 
But equipment and expansion of the 
Air Force, which we have taken in 
hand, are many times more fold to 
consume the savings which are efTect- 
ed.

The Defence Committee of the Cabi-
net have directed that the possibili-
ties of further economies in Defence 
expenditure should be reviewed every 
six months. 1 am asking this Armed 
Forces Reorganization Committee to 
pursue their efforts.

In the end, I only wish to assure 
the House and the people outside, that 
our Defence Forces today are well- 
equipped, well-trained and well-discip-
lined. It will be my constant endea-
vour to maintain and improve their 
eflRciency as a strong fighting force. 
They have got a difficult role to per-
form, and while it is not my inten-
tion to withhold any information from 
the House, which can .be given to it 
without detriment to the safoty und 
security of the country, the House will 
appreciate that imparting of all kinds 
of information sometimes adds further 
to the difficulties of the Armed Forces. 
I would therefore commend a certain 
amount of self-restraint to be exer-

cised by hon. Members when they 
ask for information.

Mr. Chairman: About 42 minutes 
more remain. There are very many 
speakers who are anxious to speak. 
Therefore, I would request hon. Mem-
bers to take as short a time as possi-
ble. I would suggest that each hon. 
Member shall finish within ten minutes.

Shri Nambiar: While thanking you 
fo  ̂ the time given. I have to request 
you that I should be given the full 
quota of my time. It is my lot to 
speak just - after Mr. Tyagi’s long 
typed-out speech, in which he had 
made certain references to the life, 

living and service conditions of the 
army personnel. I have also to make 
a mention about Sardar Majithia’s 
references yesterday wherein he said 
that the O.R.’s in the Armed Forces 
are getting a pay of Rs. 40 to Rs. 50 
a month. But I have to tell him that 
what he said is absolutely wrong. 
It is unbecoming of a Minister to make 
a__statement without going through

his own Ministry’s publications. On 
page 117 of the Defence Service Esti-
mates—published .by his own Ministry 
it is stated, a trained soldier in Group 
F in Class three gets a pay of Rs. 25 
only. I would request him to read it 
again. He might have become a Minis-
ter only very laie, and so may not 
know the truth. On that page, it is 
stated:

“(v) Other Ranks and Non-com-
batants (Enrolled:—

- (a) Trained Soldier Pay;—
(Lowest Rank)

Group Class 3 
F 25

Class 2 Class 1 
30 35’̂

In the footnote on the same page 
it is stated:

“Increment of pay for man’s ser-
vice is admissible to Other Ranks 
excluding JCOs and WOs but in- 
cluauig Non-Commissioned Offi-
cers at the rate of Rs, 2-8-0 per 
month after five years man’s ser-
vice, and a further Rs. 2/8/- per 
month after ten yearg man-service

He says that the total emoluments 
of an O. R. at present are Rs. 135 in-
cluding the shaving allowance, the 
barber’s allowance, and the washer-
man’s allowance. Are not this Govern-
ment ashamed to say that including^ 
the barber’s and the washerman’s 
allowance, the O. R. is getting about 
Rs. 135 or so? They are only confus-
ing the people with wrong informa-
tion. I can quote with authority, that 
50 per cent, of the O.R.’s in the Army 
get a pay between Rs. 25 and Rs. 45. 
and an allowance which is just at half 
of the rate which the civilians get. 
So also for the Navy, 70 per cent, of 
the ratings arc, in Group ‘C’—the 
hon. Minister may not know what 
Group ‘C’ is—or less, getting a pay 
of Rs. 44, In the case of airmen, the 
majority are in Groups III, IV, and 
V starting with a pay of Rs. 32. A 
clerk of the lowest rank gets Rs. 48 
and a technician airman who is highly 
skilled gets Rs. ^0/- only, whereas a 
highly skilled artisan outside gets 
above Rs. 100.

An Hon. Member: He has his own- 
clothes and his own food

Shri Nambiar: They are boastinjr 
about the clothes and the food that 
they are giving, and at the same time 
saying that the army is not to be cal ed 
a “mercenary army.” But if you do 
want the army to be reduced to a'
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[Shri Nambiar] 
mercenary army, then boast about the 
food and clothing you give. It is ab-
solutely your duty to feed them. They 
have come some 2000 to 3000 miles 
away from their homes and are serv-
ing in distant places, and do you want 
them to pay for their rations from 
their own pay of Rs. 25? You claim 
that ‘We are paying them, we are feed-
ing them, and we are giving them 
ciu.hos’. 1 ai;k you: In wh^t country are 
ra^oins included in» the pay? In no 
country is it like that. So let us noi 
contuse the people saying this. Pay is 

.diflernet from allowance, and ration 
allowance is different. Do not confuse 
it. This is the real situation. The analy-
sis of your own figures shows that the 
ordinary O. R. in the army gets only 
thirteen times less than an officer 
on an average. That is an officer is paia 
thirteen times more than an O. R. He 
starts with a pay of Rs. 350, ending 
with Rs. 3000. Sardar Majithia disput-
ed the point saying? Where does the 
army officer get Rs. 3000?’ Let 
open his eyes and go through these 
books, and he will see that.

The Deputy Minister ol Dcfcnce 
(Sardar Majithia); 1 never said that. 
I said that these officers start off at a 
very much lower scale. It is only the 
higher ranks that get more.

Shri Nambiar: You have stated that, 
and it is there on record. Let him read 
it again. So what 1 say is let us not 
ronfuse the issue. The army personnel 
would help the country better, if they 
are weU looked after, and if there Is 
contentment among them. Let not hon. 
Members think that we are grievanco- 
mongering here in order to create a 
situation. There is the situation al-

. ready created, which is there.

But I shall give you the facts. The 
familiy quarters oif naival ratings in 
Bom.bay are located 15 miles oft, with-
out any transport. In lAF Station, Jul- 
lundur, family quaters are located 16 
miles off from camp, without any 
transport. In Signal Centre, Jubbul- 

pô re, men live in asbestos sheds 
with uncemented flooring. At Santa 
Cruz, Bombay, married quarters are 
just thatched huts condemned by 
M.E.S. At Palam Delhi, there is one 
latrin for 15 to 20 families. That is the 
position of the quarters of the airmen 
here. It is only a few miles away from 
here, and let Sardar Majithia go there 
and see what is the position.

So far as medical aid and materni-
ty lacilitits are concerned, the medi-
cal aid given is such that no arn^  
man under normal circumstances will 
go to the military hospital. For fami-
lies of the O.R.'s, there is nothing 
like a maternity air for them. Several 
deaths have been reported. In family 
wards of Poona Militaxy Hospital, 
children are kept in chains, ana pa-
rents are not allowed to go there.

Sardar Majithia: Tl;iat is not a fact, 
Sir.

SGiri Nambiar: Many more things 
you are going to hear. With regard to 
the working hours, there is nothing 
like fixed hours of duty. They are 
asked to work continuously for days 
and nights together. Whenever an 
armyman understands that an officer 
or a Minister is coming there for a 
visit, he is very much afraid of it, 
because he will have to undergo all 
sorts of parades. So he will only curse 
the Minister who goes there^ and say 
‘Let him not come*.

About their food, the less said the 
bettef. They are given the worst quali-
ty of food. The contractors and cer-
tain corrupt officers are minting 
money out of these rations. Let the 
Government understand this. There is 
no use of forgetting it or bypassing 
it, for it is a reality. There are certain 
mess committees, but these so-called 

mess committees never function, and 
-even if they meet, no armyman is 

allowed to raise his finger against 
the mess management. If he does so, 
he is punished and victimised. I can 
quote to you several cases, but un-
fortunately I have not got the time to 
do so.

As for the quarters, it Is said that 
they are given good accommodation.

With regard to the security of ser-
vice. I can say that for no reason 
whatsoever, for flimsy reasons, they 
are discharged from service. Yester-
day I told Mr. Tyagi that there are in-
stances of discharge for the slightest 
reason. I have got a case here. I have 
got a letter from my friend from 
Bangalore. It reads thus:

“AC Narayan Kutty, Driver 
Motor Transport of Training Com-
mand, lAF Bangalore, was dis-
charged sometime in January 1953 
for the simple reason that he met 
Anandan Nambiar, MP from 
Tamilnad”.

Here is another instance, on the 
same matter.
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Shri G. P. Sinha (Palamau cum 
Hazaribagh cum Ranchi): On appoint 
of order, Sir. I would like to know 
whether he is his political friend or 
personal friend.

Shri Nambiar: A rule of terror and 
victimization is let ioose inside the 
Armed Forces which has sent a wave 

 ̂ of alarm among the ranks leading to
their demoralization, and a sense of 
insecurity prevails. All the left parties 
have been specifically notified as sub-
versive. “A s:;rvin:i personnel was 

, sackecl because he dared to meet
Anandan Nambiar MP—a typical ex-
ample of witch-hunt.”

Men have been forced to make state-
ments against themselves under

torture. Men complaining about
officers using abusive language
were hauled up on charges
of being disrespectful, and disobedi-
ent to omcers. Men have been discharg-
ed from the services without being 
given any reason, without being 
,given a chance to prove their Inno-
cence before a properly constituted 
court.

These are the facts, Sir. I have taken 
only eight minutes.

Mr. Chairmaii: Ten minutes.
Shri Nambiar: I am taking the ap-

portioned time of my Group.
^  Mr. Ghairmaii; Tftere is no question 

of apportionment per speaker. The ap-
portionment is, I should say, on an 
over-all view of the matter and does 
not mean that every Member can 
claim that he is entitled to so many 
minutes. I want to see that at least 
three other Members speak. There is 
now time only for three Members. I 
rang the bell after ten minutes.

Shri Nambiar: I have said......
Mr. OGiairmaii: Other Menibers will 

have to speak. They will not be able 
to speak. I will allow the hon. Mem-
ber two minutes more.

Shri Nambiar: About, discipline and 
punishment much is stated. I can say 
that there are instances where within 
24 hours the men concerned were re-
moved frbm the barracks without giv-
ing them any opportunity to argue the 
case before a court martial. The fo- 
called court martial they have is not 
a court martial in the real sense of 
the term and he is not given any 
chance to reply. He is treated to third- 
degree methods. Even near the Parlia-
ment Building there was a recent case 
of a Havildar being beaten. I know the 
case, and we brought it to the notice 
of this House also through a question.

The relation between the officer and- 
the OR, I have submit, is not very 
good at all. It is far from satisfactory. 
The O.Rs. are treated by the offences as 
slaves. I do not mean that every officer 
is bad, but 1 say a large num,ber of 
officers are still of the old bureaucra-
tic type and they are followinjg the 
same tradition. II will be ridiculous- 
to see that an officer's wife will not 
mix with an OR’s wife. That is the 
sort of separation. That is the sort of 
relationship between the OR and the 
Officer. Such being the case, I do not 
^now how this Army is going to be 
an army with morale. I ain. all for 

. having a good army with a better 
morale. But that morale is not there 
and something must be done.

I am finishing Sir. I have to submit 
the following programme to improve’ 
morale:

(1) An Inquiry Commission compos-
ed of all sections of this House should 
be set up to go into the living and ser-
vice conditions of our army men.

(2) Security of service—proper de-
fence in enquiries—the present set-
up of court-martials should be radi-
cally altered.

(3) Change of ruies of pensions, 
Provident Fund, Gratuity, Release' 
benefits and other allowances.

(4) Abolition of the present Pay 
Code rules—Guarantee of reasonable 
pay and allowances.

(5) Regular and periodical promo-
tions—downgrading to be stopped—  
the question of the downgrading of 
4000 Havl-Clerks to be review^.

(6) Total daily working hours to be* 
not more than eight hours.

(7) Accommodation to be improved 
—together with family quarters and 
proper facilities to the family mem-
bers.

(8) Civic r ig h ts  and proper demo-
cratic functions of the welfare com-
mittees, mess committees etc.

(9) Radical change of the attitude* 
of the officers towards ORs—Officers 
misbehaving towards ORs should be 
punished—sense of security to be In-
stilled in the minds of 01^, and

nO) Witoh-hunt and spying in the' 
name of flghtilng subsersive activi-
ties should be ended.
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[Shri Nambiar]
These are the ten points which I 

submit to the Ministry with the hope 
that our Army must be improved and 
something must be done, not with the 
hope that our Army must be disrupt-
ed.

Then, it is said that we on this side 
are against a good Army. It is not so.

Mr. Tyagi said yesterday that there 
would be no retrenchment of the civi-
lians employed in Defence Establish-
ments. But you might have seen in 
today’s papers that 5000 employees 
-are threatened to be retrenched. If he 
is prepared to give me an assurance 

;that they will not be retrenched, I am 
prepared to accept it.

I have certain points to make about 
the hill allowance to be given to ord-
nance employees. In the hill areas, es- 
pecialy in Arvangadu in Madras 
State, the hill allowance has to be 
increased and paid to all employees. 
The Acetone Plant at Arvangadu 
should be fully utilized so that re-
trenchment can be avoided. I am pre-
pared to give him a memorandum con-
taining the grievances of the ordnance 
depot staff and I hope that he will go 
through it and see that their grie-
vances are redressed.

Mr. Chairmaii; Mr. Frank Anthony, 
I will request him to finish within the 
apportioned time.

Shri Frank Anthony: I feel that this 
Defence debate has been largely un-
real, The fault has not been ours. It 

'has been due to the way in which the 
Defence estimates are usually presen-
ted to this House.

This House has been asked to pass 
a budget sum which comprises almost 
hiilf c^r total Budget, and yet in this 
very brief statement that has been 
^supplied to us we have not been given 
any real facts. I say this with all res-
pect that this statement which has 
been supplied to the Members of this 
House constitutes little short of an 
insult to this House. I am sorry nei-
ther the Prime Minister nor the De-
fence Minister is here, but this state-
ment seems to be conceived in a spirit 
'Of: “Well, why should we supply the 
necessary information to the Mem-
bers of Parliament?” After all, some 
Members of the Treasury Bench will 
trot out the usual hackneyed bogey 
-of secrecy and public interest and so 
on and the House will pass it. It may 
have been conceived in an even more 
reprehensible spirit— âfter all, the 
majority of the Members of this 
House are non-violent vegetarians 

^ h o  are not supposed to know any-
thing about Defence.

I respectfuly submit—I am sorry 
that the Prime Minister is not here— 
that this House is the ultimate guar-
dian of Defence. We have the right to 
know a certain minimum of detail 
and if the Prime Mipister thinks that 
Defence should not .be discussed in an 
open House, then we should adjourn to 
arf in camera session. I think that civi- 
Uan consultation is absolutely vital, if 
we are not to continue the old pattern 
and psychology and the old policy 
with regard to the Army. I know I 
am racing against time. But I respect-
fully submit for the consideration of 
the Prime Minister that the whole 
concept of Indian defence must 
change. In. the past, necessarily our 
defence was tied to British standards 
and the British concept of strategy. 
But I have an uncomfortable feeling 
that our Defence Department still conti-
nues to be tied to the British concept 
of defence. I feel that the time has 
come for a radical change. Our poli-
cy must now be tied to Asiatic theo-
ries and must be suited to Asiatic 
conditions. What is the British con-
cept of defence? Because there is an 
acute shortage of manpower in Brit-
ain. the emphasis is less on men and 
more on equipment, because theirs is 
a highly industrialised society. This is 
also the concept of American defence 
—less emphasis on manpower, more 
emphasis on equipment. But we can- 
mot possibly emulate either the 
British or the American example. Let " 
us not talk glibly in this House or 
outside of fire power. The pre-requi-
site Of fire power is industrial power, 
and until we have adequate industri-
al power, there is no good people re-
peating glib phrases and cliches 
about fire power. That does not mean 
that we cannot build up an adequate 
and effective defence machinery. We 
can do it if we follow the Japanese, 
and the more recent Chinese, exam-
ple. What have the Chinese people 
achieved in Korea? They had no air 
support. They had very little artillery.
I was reading an article where it 
was said that the Americans had flre 
power about ten times that of the 
British and 100 times that of the 
Chienese ‘gooks*, as they call them. Yet 
the 'gooks* without any air support, 
without any artillery, not only stop-
ped the Americans but they overran 
them.

And they did it by placing empha-
sis on superiority in man-power, on 
small arms and on manoeuvrability.
In this respect. I want to know whe-
ther we are placing sufficient empha-
sis on these aspects of defence which 
suit us. whether there is sufficient 
emphasis on small arms. I am sorry , 
that Mr. Tyagi is not here but this
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House has the right to know what Is 
the small arms position in India. Are 
we producing our own rifles, are wc 
producing our own ammunition, are 
we producing our own automatic 
weapons, are we producing our own 
hand-grenades? We have a right to 
know tills. And, if we are not produc-
ing them, I want to know why we 
are not producing them. When 
I was a member oT the National 
Defence Council in 1944. I visited 
the railway workshops and 
they were turning out thousands 
and thousands of shells and hand- 
grenades. In six months we were cap-
able of doing it. I visited Tatas. They 
were turning out first class steel. But 
only because it was an Indian firm, 

the Australians, while they were pro-
ducing inferior steel were being asked 
to manufacture tank frames for the 
Army but Tatas were not given the 
same facility. I want to know what 
the Small Arms position is. Is there 
any shortage of material, is there a 
lack of necessary energy in the 
country? I should like to know this.

T»,ie Deputy Minister of Defence 
(Shri Satish Chandra): The position 
is very satisfactory. We have got sur-
plus stocks of small arms like rifles. 
We have produced them in large 
quantities.

Shri Frank Antiiony: This is vague.
Shri Satish Chandra: This is not 

vague. Why the hQn. Member is so 
much agitated over it? We are faced 
with the problem of retrenchment in 
the ordnance factories due to over-
production in some of ^these articles.

Shri Frank Anthony: We want a 
categorical reply and not general, 
vague and unsatisfactory statements.
I want to know from the Minister 
whether the money that we are spend-
ing on heavy equipment is being pro-
perly spent. There is a general feeling 
in this country that the tanks we are 

» buying, the aeroplanes we are buy-
ing, the heavy equipment we are 
buying is only second best or even 
obsolete. Is obsolete equipment 
being bought only because we feel 
that there should be a complement of 
heavy equipment. Are we following 
the Britilsh? Even today the British
?:overnment have cut down their de- 
ence expenditure. Under what plea? 

That if they produced their maxi-
mum of equipment this year, next 
year some of that equipment will be-
come obsolete. We have no fear that 
our equipment will become obsolete 

Tiext year. (Interruption.) Much of it 
was probably obsolete before the end 
of the last war. I want to know what 
our policy is. I feel that in this rec- 
pect We could effect very great ê 'o- 
tromies if the Government policy i<3

to concentrate on small arms. If we, 
like the British, postpone expendi-
ture on heavy ^quipmept, we can, I 
«say, effect economies of many crores 
in our Defence expenditure.

With regard to the Air Force, I sub-
mit that what has been not told us is 
more important than what has been 
told us. Mr. Tyagi confirmed my sus-
picions. He refused to be drawn into 
stating how many squadrons we have 
got. I do not understand this shroud 
of secrecy. Even when the British 
were here they did not do so. When 
Mr. Chandulal Trivedi was the De-
fence Secretary he had no hesitation 
in giving us an answer that we 
had target of ten squadrons, but that 
we were moving very slowly towards 
that target because we could not get 
the right type of youngmen coming 
forward. Now when we are working 
as an independent country, we cannot 
get the necessary information. You 
will not tell us whether we still have 
a target of ten squadrons, whether it 
it is less or more, whether we can-
not get the necessary material, whe-
ther it is so because we cannot get 
the necessary men. We have to know 
these things before we pass the bud-
get of about Rs. 200 crores.

I want to know what kinds of 
planes we are using. There is a gen-
eral feeling in this country that the 
planes are somewhat obsolete; there 
is a feeling that our Air Force is only 
a token Air Force and. God forbid, 
that if we are attacked by China they 
will shoot our planes out of the skies 
in 24 hours. We want to know this. 
This House is the supreme guardian 
of the defences of this country. We 
have a right to know all these details, 
as I said, before we pass this budget.

You have not told us anything real-
ly about the Army. We read state-
ments aibout the American and 
British Armies. They tell us how 
many units they have got. what is 
their strength and what their target 
is. You will not tell us anything. Why? 
Do you think that this disclosure of 
our strength will upset the balance of 
world power? I do not understand 
these things. How do you expect this 
House blindly, without knowing whe-
ther you have got a policy, to pass 
the budget of Rs. 200 crores? What 
is your policy? We have various types 
of commissions, the King'« Commis-
sioned Officers, ICOs and others. Why 
have you got these “Kashmir Com-
missioned Officers”? Why have you 
suddenly got this new t j ^  of officer? 
You give them a Commission for one 
year. Only the unemployed or unem-
ployable will come forward for these 
Commissions for one year; you are 
getting these t3i>es into the officer 
ranks of the Army. Only third class
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people, Babus will come into your one 
year Commission. You can shake 
your head; I too can shake my head 
more vigorously, which will lead to 
no conclusion.

Sardar Majithia: We have first
class men in the Army.

Shrl Frank Anthony: Then I would 
refer to the Territorial Army. 1 say 
we cannot attempt to reduce our 
regular Army unless we are able to 
have adequate reserves. Our reserves 
are essentially synonymous with the 
Teritorial Army. Once again, in this 
pamphlet you tell us nothing. As far 
as I am aware in 1951. the target for 
the Teritorial Army was 130,000. It 
was a hopelessly inadequate and dan-
gerously inadequate target. 130,000 
people fgr a country like this. You 
have not told us whether the target 
fixed in 1951 has yet been reached. I 
do not say that we should emulate 
China. In 1951, according to an offici-
al statement. China had a regular 
Army of four million and a militia 
of five million. Today their first line 
strength is about ten million. We have 
a comparatively very small regular 
Army. We cannot reduce it. What is 
happening to the Territorial Army? 
Because you have got separate pro-
vincial organisations, the Prantiya 
Raksha Dais and the Home Guards. 
You will not be able to buiJd up a 
Territorial Force. They are sque««^. 
ing it out. There is also this danger. 
When you have difterent political 
parties in charge in the different 
States, these Raksha Dais are likely 
to become political armies. If the 
Prime Minister were here I would 
make an earnest and passionate ap-
peal to him to scrap all these Raksha 
Dais and Home Guards and to con-
centrate on the Territorial Army and 
bring it up to a minimum figure of two 
million.

I am sorry that the Minister of 
Defence Organisation is also not here.
I wanted to say a word about the dis-
ability and widow pensions. They are 
extremely inadequate and 1 feel that 
something will have to be done about 
these pensions. This applies not only 
to the officers but also to the men. An 
army officer is in a most unfavour-
able position compared with his op-
posite number in civilian service. 
Most of them will have to retire as 
Majors. There is a rule that unless 
they become substantive Lt. Colonels 
by the age of 45 they cannot go fur-
ther. As Majors they should get at 
least half their basic pay, which is 
Rs. 700 as a pension. I want to say 
this to the Mmister of Defence Orga-
nisation, Shri Tyagi. I think he was 
referred to as Second Lieutenant. The

remark was in bad taste. Whether he 
was a Second Lieutenant or a Naik 
or a Lance-Naik it does not matter. 
He has got what I value greatly 
sound^ common-sense
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Shrl Amjad All (Goalpara-Garo 
Hills): When we begin to think ol In-
dian defence, our attention is natu-
rally revetted on our eastern border. 
To our east lies Burma, and in spite 
of Burma being a free and indepen-
dent country and also a State friend-
ly to us, she is our weak neighbour. 
She is frequently facing troubles from 
outside and is struggling to main-
tain quiet in the country. The entry 
of Chinese K.M.T. forces from the 
province of Yunan and the perpetual 
Karen troubles within her own terri-
tory are instances in point.

Only yesterday, I read a report in 
the Statesman, which gives the 
opinion of Mr. Bevan who recently 
visited Burma. This is what that 
message says:

“Obtaining first-hand know-
ledge of the activities of Chinese 
Nation'alist Forces during his re-
cent visit to Burma, Mr. Bevan is 
understood to have told the n>em- 
bers of his party that he was con-
vinced that the Chinese operat-
ing- in north-east Burma were not 
Communists but received direct 
orders from General Chiang-Kai- 
sh ^ .

According to Mr. Bevan’s col-
leagues, he strongly believed that

the USA financed and en-
couraged Generar Chiang KaL- 
shek’s forces and he viewed this 
act of the USA as amounting to 
helping a member State of the 
UN invade a friendly State.

Mr. Bevan estimated that there 
were nearly 10,000 to 12,000 Kuo- . 
mintang troops in north-east,
Burma bordering Yunan province 
who had received reinforcements 
of men. and arms from Formosa 
through Thailand.

He also feels, according to his 
colleagues, that pressure must be 
put on the U. S, Government by 
Britain to give urgent considera-
tion to the situation in north-
east Burma and help end viola-
tion of territory by member na-
tions of the U. N.”

The problem that faces Burma to-
day will naturally have to be looked 
Into in the interest of India also. The 
problem of defence of our eastcfrn 
frontiers does not present much diiB- 
culty If only we look into it objec- 
uvely. For, the defence of a region 
does not always depend upon armed 
roTOs.* The contented and well-de- 
vedaped-tribals. in the frontiers, are 
a powerful bulwark against any 
foreign aggression and a natural de-
fence of borders. The entire eastern 
frontiers are inhabited by law-abiding, 
disciphned border tribes, like the 
Nagas, Khamtis, Lushais, Abors. 
Mm Mishmi Miklr. Aka and 
Dafla races. They are a stur-
dy, extremely loyal and loveable sort 
of people. The only thing they need is 
our humane treatment to them. Giv-
ing more attention to their develop-
ment and future well being should be 
our concern. That will mean solid 
work. Let them feel that they are our 
own and India Is their homeland.

The forthcoming meeting .between 
the Indian and Burmese Prime Minis-
ters on the Indo-Burma borders will 
«urely throw spot-light on the feather- 
crested tribal nagas, eastern and Bur-
ma's North-west frontier. In this con-
nection, I would read out an Editorial 
comment from the Hinduatan Stand-
ard:

**A joint tour of the Indo-Bur- 
mese border areas will, it is re-
ported, be shortly undertaken by 
the Prime Ministers of India and 
Burma. One of the objects in view 
is consultation regarding demar-
cation of undefined boundaries 
between the <wo countries. Secu-
rity problems are no less Impor-
tant, since there are active Com-
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mimist elements in contiguous 
areas in both the countries. Be-
sides these, tribal unrest has on 
occasions been manipulated by 
foreign interests. No serious threat 
to security may arise so long as 
India and Burma jointly maintain 
vigilance and avoid being drawn 
into the war in the Far East. The 
presense of So many diverse ele-
ments capable pl causing trouble 
in these remote regions naturally 
calls for close coordination of se-
curity measures between India and 
Burma. The risks of infiltration 
are well-known; it is equally im-
portant to prevent such provoca-
tive incidents as might be exploit-
ed by foreign Powers against the 
interests of these two lands.”

Closely associated with it is our re-
lationship with China. Our relation-
ship with China has been always 
friendly. But the ideological differences 
are there and in the event of world 
war III, the alignment of China may 
be with powers which may not be well 
disposed towards India in spite of her 
continued neutrality. When looked at 
from this point of view the newly ac-
quired strategic importance of Tibet 
is likely to prove a serious disadvan-
tage to India. I do not for a moment 
suggest that China will send down her 
military hordes to attack and conquer 
the eastern provinces of India through 
Tibet, but a move for a slow infiltra-
tion of anti-social elements into India 
through Tibet and the possibility of 
active Chinese support to them is not 
unthinkable. The need for constant 
vigilance on these frontiers on thii 
score and for maintaining a rigid check 
and control on this side over persons 
coming to India even during peace 
times seems most imperative.

The problems of defence of the eas-
tern frontiers examined from this point 
of view do not present much difficulty. 
The various compaigns in Burma and 
fierce battles, fought on the frontier 
during the world war II, have made 
it clear that no major campaign can 
be successfully carried out on the ter-
rain without a well-equipped army. 
Moreover it should not be very difficult 
to organise a sound defence on the 
Assam frontier, a fact to which the bat-
tles of Imphal and Kohima can well 
bear testimony.

Again there are suitable spots on 
the Tibetan plateau <6r building air 
bases and the entire Gangetic plain 
with its prosperous crowded cities from

Delhi to Calcutta will then be within 
easy bombing range from such air 
bases in Tibet and requisite steps tor 
countering such eventualities must be 
thought of in advance and duly provid-
ed for. Any unpreparedness in India 
in this respect will most adversely 
affect its morale and independence of 
action.

Look at our Navy. We are no doubt 
on obr way to gradual but definite ex-
pansion and strengthening of our 
Navy, .but our perpetual dependence 
on Britian, by our being a member of 
the Commonwealth, as a source of 
weakness should go. No doubt our big 
brother Britain reigns supreme m 
Indian Ocean with Singapore as its 
Naval base, but it will be to our na-
tional advantage and prestige that 
we should expand our Navy also.

For expansion of our Air Force 
nationalisation of the Air Transport 
is a move in the right direction. Du-
ring the debate on Foreign Affairs 
we had occasions to hear about the 
possibility of a joint defence with 
Pakistan. This comes into prominence 
when we look into our Western tor- 
ders—whether Western Pakistan as 
a buffer State between India and 
any major invading power will by it-
self be able to bear the brunt &nd 
successfully repel any enemy land 
route attack from the west. The conti-
nued hostility of some of the frontier 
tribes to Pakistan makes the prob-
lems of Pakistan’s defence in that re-
gion all the more difficult.

The existance of foreign pockets are 
rightfully considered possible danger- 
spot tp Indian defence. The <55nger of 
those being used as sx)r!ng-bcards and 
.base cannot be ruled out of account 
and must be provided for.

Mr. Chairman: We shall now pro-
duced to the next business of the 
House.

MOTION RE : DETENTION OF THREE 
MEMBERS AND OTHERS

Shri R. N. S. Deo (Kalahandi-Bo- 
langir): I beg to move:

“That this House is of opinion 
that there was a failure on the 
part of the Delhi administration in 
keeping in jail three Members of 
this House and some other citizens 
without lawful authority and in 
clear contravention of the provi-
sions of the Constitution and Law 
as disclosed in the proceedings be-
fore and in the judgment of the




